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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 13th November, 2024

Ref: HQ-PUB013/1/2020-PUB-BIS (1081).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which
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are given in the second column of the schedule hereto annexed have been established on the date indicated against it in
third column. The particulars of the standards, if any which are given in the fourth column shall also remain in force

concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Indian Date of No., Year & Title of the Indian Date of
No. Standards Established Establishment Standards to be Withdrawn, if | Withdrawal
any
1) ) @) (4) (©)
. IS : 4682 (Part V) — 1970 .
- IS 4682 (Part 5) - 202.4 Code of Practice for Lining of 29 April 2025
Lining of Vessels and Equipment 29 October 2024 Is and Equi t for
1 for Chemical Processes — Code of Vessels and Equipmen
: Chemical Processes
Practice Part V Epoxide Resin Lining
Part 5 Epoxide Resin Lining
(First Revision)
IS : 7206 (Part 1) — 1986 29 April 2025
IS 7206 : 2024 29 October 2024 | General Requirements for Direct
2 Drilling Rigs with Rotary Table — Circulation Rotary Drilling Rigs
Specification Part 1 With Rotary Table
(Second Revision) (First Revision)
IS 11710 (Part 1) : 2024 29 October 2024 IS 11710 (Part 1) : 2005 29 April 2025
3 Selection of Diamond Core Drills Selection and Design of Diamond
— Code of Practice Core Drills — Code of Practice
Part 1 Mechanical Drive Part 1 Mechanical Drive
(Second Revision) (First Revision)
IS 11710 (Part 2) : 2024 IS 11710 (Part 2) : 2005 29 April 2025
4 Selection of Diamond Core Drills | 29 October 2024 | Selection and Design of Diamond
— Code of Practice Core Drills — Code of Practice
Part 2 Top Drive Hydraulic Part 2 Top Drive Hydraulic
(Second Revision) (First Revision)
IS 16014 : 2024 IS 16014 : 2018 29 April 2025
Mechanically Woven, Double- 29 October 2024 Mechanically Woven, Double-
5 Twisted, Hexagonal Wire Mesh Twisted, Hexagonal Wire Mesh
Gabions, Revet Mattresses, Rock Gabions, Revet Mattresses, Rock
Fall Netting and Other Products for Fall Netting and Other Products
Civil Engineering Purposes for Civil Engineering Purposes
(Galvanized Steel Wire or (Galvanized Steel Wire or
Galvanized Steel Wire With Galvanized Steel Wire With
Polymer Coating) — Specification Polymer Coating) —
(Second Revision) Specification
(First Revision)
IS 18689 : 2024 IS/IEC 60335-2-89 : 2010 29 April 2025
Household and Similar Electrical 29 October 2024 | Household and Similar Electrical
Appliances — Safety — Particular Appliances — Safety
6 Requirements for Commercial Part 2-89: Particular
Refrigerating Appliances and Ice- Requirements for Commercial
Makers with an Incorporated or Refrigerating Appliances with an
Remote Refrigerant Unit or Motor- Incorporated or Remote
Compressor Refrigerant Unit or Compressor
(IEC 60335-2-89 : 2019, MOD)
IS/ISO 20816-3 : 2022
Mechanical Vibration — 29 October 2024 I1S/1SO 7919-3 : 2009 29 April 2025
Measurement and Evaluation of Mechanical Vibration —
7 Machine Vibration Evaluation of
Part 3 Industrial Machinery with a Machine Vibration by
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Sl No., Year & Title of the Indian Date of No., Year & Title of the Indian Date of
No. Standards Established Establishment Standards to be Withdrawn, if Withdrawal
any
1) (2) 3) (4) (©)

Power Rating Above 15 kW and
Operating Speeds Between 120
r/min and 30 000 r/min

Measurements on
Rotating Shafts
Part 3 Coupled Industrial
Machines

IS 14817 (Part 3) : 2017
1SO 10816-3 : 2009
Mechanical Vibration —
Evaluation of Machine Vibration
by Measurements on Non-
Rotating Parts
Part 3 Industrial Machines with
Nominal Power Above 15 kW
and Nominal Speeds Between
120 r/min and 15 000 r/min
When Measured in situ
( First Revision)

CHITRA GUPTA, Scientist G & DDG (Hallmarking)
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